Year 202@.—2‘1

...... Iﬂdra-lﬁﬂf’ K,u_maa’ son/da,ugf(er/m/wie’of Lafe. R&m ces Mandol

46 years belonging to Blhqr Wpﬁ{qn Sabha. Ceexttqyrate
service and presently working as 06'6“(& Attendent CN(E’” U?"Hf"D

give herein: below the details of the assets (immovable, movaufe bank- balance etc.) of

myself; my-spouse-and dependants*:

‘A, 'Detaifs;bf:?movab!e.,assets : 7
(Assets-in joint name indicating the extent of joint ownership will alse have to be

~given)
Rependant-2 | Dependant-3
Name f Etc. Name

Sr. Description Self Spouse Dependant-1
Na. | Name{S) Name
(i) | Cash i'oolooozdo NIL nNIL I : N},i AL

(ii) | Depositsin - - |5 o0 voo 0 i 3 L S A $
Banks, Financial | ' M o f gk hil
Institutions And '

Non-Banking -~
Financial
Companles

(iii) | Bonds, ; $ 150 TR ¥ : ' %
DZbentures and NIt N_!} NaL .- N—‘L N N!L

Shares in
companies

(ivi | Other finandia PSS g L W Fopal

institutions,

NSS, Postal g
Savings; LIC 3;5“ F :
Policies, etc

W Motor Vehicles i e i y - : .\
(details of Nt U\ Nt it L
make, etc.)

Nl i AL INETR D7 STy NGL il
i Sikver-ioeg |

(vii) | Other assets, WL L NL T\LM N)'L

such as values
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed Ccompanies and as per books in the case of non listed

- companies should be given.
A Dependant here means a pg_rgggi.gan;a_stagt_laLly__d_epe'nd_e.nt..,on_».the._incorne...of..the-;;__._*.._..----‘

employee. .




Rz

-

‘B.  Details of Immovable assets PRI s ,
[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated)

+=Sr. Description
#No.

Agricultural Land
- Location(s)
- Survey number(s)
- Extent (Total
measurement)
-Current market value
Non-Agricultural Land Nt
= Loeation(s)
- Survey number(s)
“Extent (Total
measurament)
-Current market valye
(iii) | Buildings (Commercial Wil
‘and residential)
Location(s)
-'Survey /door
number(s)
- Extent (Total
measurement)
- Current market
value
(iv) | Houses / Apartments, Nl
ete. ;
- Location(s)
- Survey /door
number(s)
- Extent (Total
measurement)
- Current market
value S
| Others (such as
_|-interest in propert

Dependant-2 Dependant-3
Name Etc. Name

it Mi

Dependant-1
Name

Spouse
Name(s)

(i)

—

ues to public financial

(2) I give herein below the details of my liabitities / overd
institutions and government dues:-
[Note : Please give separate details for each item)

—_——
Name & address of Bank /

" Financial Institutions(s) /!
Department (s

Amount outstanding-as
on -....n'---...--u.-.- o

Description

(i) Loans from Banks

(ii) Loans from financial
institutions
(ili) Gevernment Dues:
(a) dues to departments
dealing with government
accommodation
(b) dues to departments
dealing with supply of
water .
(c) dues to departments
| dealing with supply of |~ NI
electricity .




=

i : |
[ﬁ) dues to departments. F Mjl -
"dealing with telephones 2 il
(e) dues to departments
dealing with government
transport (including

aircraft and heiicopters) ‘
(f) Other dues, if any

(b) (i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

(i) Wealth Tax [Also
indicate the assessment
‘year upto which Wealth

Tax return filed.] i
-(iii) Sales Tax [Only in
case.of proprietary
:business)

| (iv)-Property Tax

(45 Pérso_naliDet'ail ‘
GPF/CPF/PRAN No. :- moo 62963412 |
Gender - l M i (M/F)
Date of Birth :- -

15 [ o] T2T3 T5[€ ] wommmpm
Class/Group i e T’ {&/B/C)

G el T [P vidhay Sebhe Seoeimaid Sewyice |

: (F!.f”_;Naf??.e,ﬁ_-g.if?}S%ifé’,.t?rS-ﬁ-‘.BihétAdmfn.fst_rative,Se_r.f\_r.lce,

B.5.5.- Bihar Secretariat Service etc.)

Home District 2 M’h “‘;[f“"{ P”—r‘r - ‘_""-‘*
I hereby declare that
knowledge and belijef, '

tf’le above details are frue to the best of my

......................................

Place:. Bbaaqu"-rﬁ Designation: C‘ﬁ?" <& Attendend. CN'
Date:..]g’.‘?.?'. ,70"’-?’

.......

Department:.B.‘E’.".QI....V!H.}')QT)...S’.ﬂ.’?hﬂ.: Pd'FM i '_f

.....

iease sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side) ot
_"'“"_fn'"p‘r'e's’i:rib"e‘d i fO'I“fﬁat:h e e T e '"._“ G v ey bl




